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CENTRAL ADMIN ISTRAT WE TRIBUNAL 

BAJ\1GALE BENCH 

Second Floor, 
Commercial Complex, 
Indirnagar, 
BANGALcRE-.. 560 38. 

Eated: 1EB1995 

MiscelleneousPPLICATKN 1 47 end 48 f'o 199in 0.A.PJO.1122 and 

1151 to 1160 of 1994. 
APPL1CANTS:..Zri.M.R.Nag8raj and ten others., 

v/s. 

RESPcNDENTS:_ Secretary,11/o.ommunicetiona,N.De1hi and 
four others., 

T. 

Sri.Harikrishna S.Holla,Advocate, 
No.34/3,Fif'th Main,Second Floor, 
Gandinager,Bngalore-560 009. 

Sri.M.Vasudeva Rao,Pdditidnel 
Central Government Standing 
Counsel,High Court Building, 

Bengalore-560 001. 

Su)jet:Ferwniriing r.jcç of the Drdr- passed by the Central Administrative 

Please find enclosed herewith a copy of th RDEfl/ 
STAY ORDER/INTERIM ORDER/ Passed by thiç Iriburid -i-11  tho- bove 
mentioned application(s) on25-01-1995. 
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JUDICI BRANCHES. 

gm* 



GI's 	(2-6 

Date 	 Offtes\kkb* tT)_' 	 Tribunal 

( 

0 g; -t• (d7t/ 

octi I- .474aOp/99c 

kt 

t5 escfe 	h)- 

ru.  

TRUE COPV 

A dministrative  

1 	- 	
Bangalore Bench 

sangalore 



CENTR'A - ThLWE TR IBU$.AL 
- 	 PALEBa1CH 

I 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BAN GALCRE_ 560 038. 

Dated : 10 OCT 1994 

APPLICATI N0:L122/94 and 1151 to 1160/1994. 

APPLJtANTS:...Mr.M.R.Nagaraj and Ten Others., 

V/s. 

RESFNDENT 	
Secret ary,Department of Telecomrnzications, 

New Delhi and four Others., 

I. 

1. 	Sri.Harikrishna S.Holla, 
Advocate,No.34/3; Vth Main, 
Second Floor,Garidhjnagar, 
Banga1ore_0 009. 

2, 	Sri.M.Vasudeva Rao, 
Additional Central Government 
Standing Counsel, 
High Court Building, Bangalore_i. 

1 

- 	' 

Sujet; 	Fiw1jflg m f epj 	
f the Ordor Passed by the Central Administrative 

Please find encIsed herewith a copy of th
e  STAY DER/INTER ORDER/ Passed by this 

Irib1 Sn the- above mentjond aPPlication(s) 	0310..1994. 
1 	S LLI (>k.. 

6le— 	,rDE  R AYEGISJ~ 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
/ 

BANGALORE BENCH 

ORIGINAL APPLICATION No&.1122/94,AND 1151 TO 1160/1994 

IIONDAY,THIS THE 3RD DAY OF OCTOBER, 1994 

SHRI JUSTICE P.K. SHYAtUNDAR .. VICE CHAIRPN 

SHRI T.V. RAMANAN 	.. 	P]Ef'8ER (A) 

1.Pr. M.R. Nagarej, 
S/o K. Rarnachandra, 
aged about 39 years 
working as Accounts Officer, 
0/a General Manager,, - 
Bangalore 

anager,
Bangalore Telephone Dist., 
Bangalore. 

2. fIr. H. Shankar Narayen Bhat, 
S/o Chandrashekar Bhat, 
aged about 44 years, 
Accounts Officer (IRA), 
0/0 Thlsaom Dist. Engineer:, 
Kajubagh, Karwar. 	 - 

3. Mr. N.f. Upadhyaya, 
S/o Plahabeleswara LJpadhyaya, 
aged about 43 years, 
Accounts Officer, 
0/u Telecom Dist. Engineer, 
Karwar. 

fIr. V. Sundareshan, 
S/o Late Venkataramana, 
aged about 42 years, 
Accounts Officer, 
Telecom Elec. Division, 
113/710  S.C. Road, 
Bangalore - 560 009. 

M. Prema Bai, 
ed about 49 years. 
cóuntsCfficer 	 - -- 

0/o General Manager, 
Bangalore Teledom Diet., 
Bangalore 	560 009. 

Mr. Anandekrishnaiah, 
aged about 43 years, 
Accounts Officer (TA), 
0/c Chief General Manager, 
Quality Assurance Circle, 

	

- .. '•.. 	Bangalore. 
1•- 

7. Mr. V. Rajendrappa, 
, 	- 	aged about 44 yearsLU  

Accounts Officer (SW), 
) jP 	0/c General Manager (w), 

'.5 	

•I•.• 	 Bangalore Telecom Dist., 
Bangalore. ... 	Applicants 

Contd. ...2.. 



-2- 

8. hr. i. VijayElRaghavan, 
aged about 41 years, 
Accounts Offi or (Cash),- 	 I 
O/o Telecom D'st. Engir,  er, 
Tumkur. 

9. hr. R. P1unirejhnam Naidi, 
aged about 45Iyears, 
Accounts Off'JSer (PLG).g  
0/0 Telecom D!ist. Engin or, 
Turnkur. _H 

-40. 5.5 Bhat, 
aged about 45 years, 
Accounts Offiier (TRA), 
Telecom Dist.IPanager, 
Tilakwadi, Belgaum 5900)6. 

11. G.K. Balur, 1 
aged about 42j years, 
Accounts 0ffier (Cash), 
0/o Telecom DJst. Manag r, 
Belgaum 590 016. 	 •.. 	Applicants 

(By Advoc
li 
 ite Shri .H K.S. Holle) 

V. 

19 Ministry of Conuncatio s 
through Secrety, 
Dept. of Telecbnmunicati ns, 

• Sanchar Bhavan 
New Delhi 110 001. 

2. Dept. of Telecmnmunicati ns, 
through member (Finance) 
Sanchar Bhavan 
New Delhi 110 dOl. 

3. Dept. of Persoriel & Tra ning 
through Secretby, 
Govt. of Indi4j North 8 ck, 
New Delhi 110001. 

- 	 - 	 - 	-- 
DeptofTelecbmmunjcatj: n, 

.thpughAsst..ector 	era1(TE), 	-•••:. 
$anchar Bhavan New Delh . 

The Chief General Manige 
, 	 S 

Telecom, Banga36re. 	 ... 	Respondents 

(By Advcate Shri M. Vasudeva Rao, 
Addi. Ontral Ga t. St9. Counsel) 

Shri Justice P.KjIShvms 	Vice Ch2irmn 

Having tjard thes4 applications which seek relief of 



stepping up of pay to which relief the applicants herein are entitled 

on the basis of the Judgment rendered by this Tribunal in O.A. 

No.1035/93 and 285jp299/94 disposed of on 19.7.1994 9  we find 

they.are fully covered by our order supra both on facts and on law. 

tile, therefore, deem it appropriate to follow the decisionja O.A. 

No.1006/93 and 285 to 299/94, treating this matter to be no longer 

res—integra. In the result, we therefore, allow these applications 

and direct ihe respondents to step up the pay of the applicants in 

the cadre of Accounts Officer on par with their immediate juniors 

referred to in the applications. Financial benefits flowing from 
St 

stepping up of pay is however restricted to,three years prior to 

the date of filing of these applications (i.e., 15.07.1994), 

2, 	The stepping up of pay and paymantof consequential 

arrears to be done within three months from the date of receipt of 

a copy of this order. No costs. 

(P.K.SHYASUNDAR)
(! 	

• 
VICE CHAIRN  -- 
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